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orrtca or TI-IE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs):_ DELHI

-A t . l Circular '

Subject: Reg. time bound action in Casual Leave software on LAYERS v . .

lt has been reported that during data analysis of the leave software, it has been observed that many
Casual Leave Applications and Leave Intirnations are lying idle at Forwarding and
Sanction/Rejection stage; , , ‘ ~ - J _ .

The software has been designed to work as per individual’s login, therefore, if the'1eave_ applications
are kept lying in one’s LAYERS login and he"/shegets transferred, the working of the system is
jeopardize and the leave process getsiunreasonably delayed. r ’ ' ' - S

In‘ order to streamline the very objective of automation of the casual leave system, it is impressed
upon‘ all the Ld._ Judicial Officers, A.0. (Judl.), System Analysts, DDO, Branch Inc_harges,jAccounts
Off_i'cersItoitake action on their part preferably on the same day or latest by very nextday of receipt
of leave in their respective LAYERS login Without fail. . . ‘ ‘ _ - ‘ J '

It further requested to all the Leave Sanctioning Authority to also adhere to the abovetirn_eline'
and must clear the pendency their login of the leave software before transfer, reli g as Leave-
Sa_nctiom'ng Authority or proceeding for leave; __ ' ' - ., ‘ t ‘ »

, -4 ' - - . (SAN-JAY cane)’.
' Principal Dist:ri_ct 8: Sessions_Judge (HQs)

< _ . ' » t _ - ' Tis Hazari Courts, Delhi

No. 2'W‘i€ 30936 _ _ /IT cELL/2o24 V Ioaie-E I We {ml

Copy forwarded for information and necessary action to: _ _ . ' » _

U1-P~UJI\II-\

. All the Ld. Pi'inc_ipal’Distri'ct & Sessions Judges, Delhi/New Delhi. _ ' _ L

. Ld. Principal District &'Sessi0n's Judge c_uIn -Special '1-fudge (PC Act/CB1), RACC. '
-A . All the Ld. Judicial Officers of all districts of.-Delhi District Courts. _ _'. 1 _ _ i ‘

. . All the Leave Sanctioning'Authority 'of_Ld'. Judicial Officers andstaff, - p ~ A .
. All the Sr. Administrative Officers, Administrative Officers, System Analysts, DDO, Sr.

s Accounts Officers/Accounts" Officers/AssistantAccountsOfficers, ' ' " A -
6. R&I for uploading on LAYERS. ,. - ' - . " » A _ _ - "

. 7.‘ Website Committee for uploading the same on official website of De ' istrict Courts. A -

' Principal District Sessions Judge (HQs)'
V .' - »Tis Hazari Courts, Delhi
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